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Health Instm oisBlB

450*. SH RI T A R IQ  -\X\V.\R: WiU 
the MiniiiCT of SCIENCE .\XD TECHNO-
LOGY be pleased to lU tc:

(a) whcLher the C. S. I. R. identisu 
have developed ultra-sooic inairumf’nts for 
detection of a wide range ofhealLh probtemij

(b) whether the said iiutrumeata can 
get the image of eyei, breait cancer. Kid-
ney, liver etc.; aod
 ̂ (c) whether Government propose to 

I ntroduce these instruments in all the leading 
hoipitalj of the country; if  10, when ?

TH E M I^flSTER OF STA TE IN THE 
DEPARTMEaVTS OF SCIENCE AND 
t e c h n o l o g y . ELECTRON ICS AND 
EN V lRO N M EN TS(Sm iI C.P.N. SINGH)-

;aj Some of the National Laboraties of 
G SIR  such as Central Sdnentific Instru- 
naena Organisation, Chandigarh, National 
Physical Laboratory, New Delhi and Regi-
onal Research Laboratory, Bhubaneswar 
have developed a few ultrasonic instruments 
like Cardiotocograph, EchocncephaloscQi>c 
and Foetus Stethoscope etc. which can be 
used for detection of abnormalities in the 
human body.

(b) As the instruments arc not imaging 
dcviccs, the question docs not arise.

(c) The proccas knowhow developed by 
the C SIR laboratories arc handed over to 
the National Research Development Co-
rporation ofladia, New Delhi for commer-
cial exploitation. TTie release of the 
Knowhow to the industry is as follows:—

(a) Echoencephaloscope has been lic-
ensed to one firm; (b) Foetus Stethoscope 
^  been licensed to 3 firms, (c) Ultrasonic 
Therapy Unit has been licensed to 3 firms. 
According to information available, the 
products arc yet to be marketed. Other 
instruments have not yet been licensed 
to any firm.

D^Ofliting of money for purchaaiiig 
Trucks

4502- SH RI RA N JIT SINGH: Will 
the Minister of IN DUSTRY be pleased 
to state:
. (a) whether it is a fact that thre was
a system of depcraiting money in a Govern-
ment Bank for purchasing trucks from 
Tatas and Ashok Leylands and the trucks 
were allotted according to priority date of 
registration;

(b) whether that system was changed 
and a new practice of depositing the money 
in the ^ m e  of the Sales Manager or other 
authority of the company was introduced, 
thus making the company and not the 
Government the beneificiary of the money 
depoated during the intervening period 
pending the allotement of the trucks;

(c) if so, whether it is realized that the 
Government are the loser and the company 
is benefited by the present system; and

(d) whether Government propoie to 
revert to the old syiiem or not?

THE MINISTER OF INDUSTRY 
AND LABOUR (SHRI NARAYAN DATT 
TIW ARl) ;(■) to (d}< The manufacturen 
have r e n te d  that earliertheir dealera were 
reqmred to book orders far commercial 
vehiclei on customos lodging with them 
a fixed deposit receipt for a value of about 
Rs. 40oo/-depodted in a scheduled or 
cooperative bank. Presently, however, 
customer! are required to deposit an amount 
of Rs. 6ooo/-in cash with their authoriaed 
dealers. It is reported that these depodti 
carr> an interest of ia% per annum re- 
gardJess of the period of deposit. The manuf-
acturers have pointed out that under the 
present procedure the customer gets a 
Higher rate of interest for the dcpodt. 
The collection of such depositi is reported 
to t>e a normal commcxci^ practice which 
does not infringe the Company Deposit 
Rules.

Plaaa for New Joba for Sdentlsta
4503- SHRI SHIBU SOREN : Will the 

Minister of SCIENCE & TECHOLOGY 
be pleased to state:

(a) whether he has gone through the 
news item appeared in the "Masik Samac- 
har Sar”, issue of May 1981 captioned 
"Vaigyaniko Ke Liyc Naye Rojgar Ki 
Yojnaye” ;

(b) if so, the details of plans and projects 
that have been made for the employment 
of scientists;

(c) the total Statewisc figures of unempl- 
loyed scientists in the Employment Regis-
ter; and

(d) the further steps being contemplated 
by Government to fully utilize the services 
and talents of the scientists?

THE MINISTER OF STATE IN TH E  
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY. ELEC^rRONICS AND 
ENVIRONMENT (SHRI C. P. N. 
SINGH) : (a) Yes, Sir.

(b) A number of schemes are in operation 
for the employment of S & T persotmel. 
Some of these are:

(i) The Scientists’Pool Scheme opera-
ted by the Coxmcial of Scientific and 
Industrial ResearcJi provides for tempor-
ary placement of Scinentists, Technolo-
gists, Doctors, etc. with high academic 
records, while they are looking few 
permanent employment.

(ii) Scientists, engineers and technolo-
gists are encouraged to set up their own 
enterprises. The Public sector finandaJ 
institutions provide the total capital 
needed for such ventures.

(iii) Industrial cooperativesformcd by 
tcientists, enigineers, technologists.



etc., MHth apccific project! in view would 
be entitled to Gort. contribution to the- 
equity capital to the « t m t  of three 
titncf the capiul lubicribcd to by the 
parlnen. In addition, State Govemmrnli 
alio provide facili tin like infraatmcture, 
rent luhatdy in de*rr \ ing casei, inccntivct 
like exemption for a pmod from Salei 
Taat, ^Octroi, electricity duty etc.

(iv̂  The icheuic of supernumerary 
appointments is in operation for quick 
absorption of highly qualilled icientiits 
and technologist!.

(v) The scheme for the Transfer 
of know-how Through Expatriate 
Nationals CTOKTEN) ha* been 
initiated through UNDP under 
which professional men and wo-

men who have achieved promijience 
in their fields and are settled a-
broad who are willing to spend 

short time periods in India to 
contribute to scientific & techni-
cal developments are invited foP

• - ■ "«iignments in selected
teclmlcai —- .
institutionj,
(vi) Research schemes ^  Uni 
versities and other institution® are 
financed by different agencies and 
thus generate employment.

(c) A etfltment showing number 
of Science Graduates (including 
Post-Graduates) on the Live Re-
gister of Employment Exchanges 
as on 31-12-1980, is attached.

(d) The Sixth Five Year Plan 
■ erivi^ges several measures such

as: intensification in the area of 
science & technology of reserch iii 
high priority areas; formation of 
a rural corpg young professio-
nals; schemes fOr S&T for weaker 
sections; special programmes for 
women and young scientisfts; utili-
zation. of expertise of professio-
nal and, scientific bodies; setting 
up of State Councils for S&T etc. 
The Science Advisory Committee 
to the Cabinet is alsp looking into 
the whole question of employment 
of and manpower planning for 
scientific personnel. A Task Force 
constituted for this purpose has 
suggested the following imme-
diate measures.

(a) filling up of all vacant posts;
(b) promoting gainful self-em- 

ploymesnt with the help of institu-

w  §m m *
tioaal finance. Action haa been 
initiated on these to evolve an lm_ 

plementable mechanism.
Statemc at

Number of Sdeoce Graduatef (including 
poat'graduates) on the Live Register of 
Employment JBjcchangcfl ax on 31- 13- 1980.
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States Number

I. Andhra Pradesh . 3«307
2. A*iam . . 4811
S- Bihar . . 4S40&
4 . Gujarat . . 5 >95
5 . Haryajia . . • 1896
6 . Himachal Pradesh a
7- Jammu & Kaihimir 304&
8. Karnataka . • 16489
9. Kerala . . . 28331

10. Madhya Pradesh . 19819
11 . Maharashtra . i6 iio
I a. Mani^u/ . . • 1330
■3- Meghalaya . *

Nagalandl 7
15 . . . 97-53
16. Punjab . . - 3580

17 . Rajasthan . • 7087

18. Sikkim* . . •
19. Tamilnadu . . 36594
20. Tripura . . • 45&
2 1 . Uttar Pradesh . - 25784
22. West Bengal . 
Union Territories

• 61254

r, Andaman & Nicobar Islands 202
2. Arurtacnal Pradesh* •
3 . Chandigarh , r rrajr
4- Dadrg & Nairar Heveli*
5 , DhKI . . . • 1 1979
6 . Goa . - ■ 423
7 . Lakshadweep . . 1
8. Mizoram . . . 4
9 . Pondicherry . . 1074

10. CentJral Emp. Exch. ■

ALL INDIA TOTAL: 336343

2.

N O TE:: i • *No. Employment Exchange is 
functijoningin theseStates/Union. 
Territories.
Excludes figures in respect of 
University Employment In-
formation and Guidance Burea-
us except for Delhi, Maharash-
tra, Punjab and Gujarat.
AU the job-seekers on the Live- 
Register are not necessarily 
unemployed. Registration in the 
Employment Exchanges being 
voluntarily, all unemployed do 
not register with the Employ-
ment Exchanges.
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